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CENI'RAL ADMINISTRATIVE TRIBU~L 
ALIA~~D BEN:H 

ALLAHABAD --

Original Application NO. 32 of 2001 -

Open court 

Allahaoad th LS the 19th day of _.Jul ........ .,.f.• __ 2001 

Hon'ble Mr.s.K.I. Naqvi. Member (J) 
Hon'ble Maj.Gen.K.K. S r ivas tava. Me mber , A ) 

• 

R.A. SAVITA Son o f Late Sri Ram Prasad savita. working 

as s . s .(COmputer)A.o. Computer. Billi~ Sectio n. G.M.T.D • 

E lO B-Exchange., Gwalior Road. Jhansi aoo R.O. a.No.59. 

Sadar Bazar.cantt • Jhansi(U. P .) 
• 

By Advoca tES Shri G .P. Sharma 
- Shri K.P. Shukla 

• Versus 

Applicant 

1. Union gf India through the Chief General Manager .. 
..; 

Telecom., U. P .(East) Circle. LUckn::>w., U. P • 
•• 

2. The General Manager. Telecom. Telecom Office. Chahra 

Bldq. Jhok.Bn Bagh. Jha ns1 U. P . 

3. R. s . Sharma. Sr.Te le Supervisor. G.M.T. Jhansi s 

R~spoooen~ 

0 R D E R ( Oral ) -- - - -
By Hon' bl e Mr . s . K.I. Naq vi. Member (J) 

: . ... 

· The applicant has come u p impugn!~ the 

o r der dated 11.4.00 thro~h W"lich Shri R.s. Sharma 

has bee n placed above him on the basis of order dated 

14. 3 . 97 from G . t-t .T . D •• Jha nsi, t-tlich is l:e.sed on the 

ins t ructi o ns as per D.G., P&T letter date d 25.08.1964 • 
. 

The conten t ion of the applicant is '1'1at t h rough out 

he is being pl aced above Shri R.S. Sharrna t-klene ver 
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the question of seniority came up. In supp:>rt of 

his contention ha has also filed annexure A-2 in 

W'lich the applica nt Shri savi taht!!has been placed 

at serial ID.l and Shr! Sharma at aerial 00.2. 

Perusal of thes e docwrents show>that both 

Shri R.s. Sharma and Shri sav!ta joined the service 

on 01.11.1962 and both were confirmed with effect 

from 01.03.1966. Birth year of Shri Sav!ta is 1941 

whereas Shri Sha rma Is birth year9iS 1943. In c.G.L 

(Circle Gradation Li s t) for the years 1975. 1977 arrl 

1987 Shri savita has bee n men t ioned just above Shri 

Sharma. but t h is positio n has be e n charged in view 

of o r der impugned here. \'ilich is a simpl e implement-

a ti .Jn of directions issued by G.tvt.T.D •• Jhansi vide 

lette.c dated 14.03.1997 and accordi~ to which the 

seniority has been dete rmined in order of their 

p:>si tio n in the merit at the ti!lle of r ecruitment. 

The a pplicant has neither ch~llenged here the inte c-

se seniori ty position in the order of merit as re £erre d 

in the impugned order nor he has i :npugned the letter 

dated 14.03.1997 issued by G.M.T.D. Under the circwn-

stances . the r e lief sought for. cannot be granted to 

the a pplicant. The O . i:.. . is dismissed acoor dingl Y• 

No order as to cost• 

Member (J) 
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